
OFFICE OF THE PRINCIPAL DISTRICT 8-. SESSIONS JUDGE (NORTH), ROH

Sub: Nomination of Officers In-chargeILink Officer ln-charge-IAuthority of North Dist _
ln supersession of all earlier orders on the subject, the following Judicial Officeifsitefiioiais osted, in .i}loigh- Q 5'}; E’

. ,. ,-; i- ,_= . i‘.J ‘I’:-1P-

ORDER "‘- ‘S725; \‘\ K..‘~2sgkg
/‘ZS

District, Rohini Courts, Delhi are hereby authorized to look after the administrative worlt'»ot‘.ti:}e bran hes a's'O‘iLfic
in-Charge’ & ‘Link Officerln-Charge’ or as mentioned against their names, with immediate e__ eq;;- ~

iipk,
9"Zo_ . _ Name of BranchlAuthority Officerln-charge l LinkGif‘li§5_éLlfi~.@;gfQ§_:4'>:r5l‘i V

- - . - - ' ' i . . ' ' \ "I

uthonty of Judicial Offlcers
2 Administration Branch l &

‘ Leave Sanctioning Authority, Admn.

Ti District 7 W .
Sh. Amit Kumar,

__District Judge (Comm. Court-01)
Sh. Deepak Dabas, i
DistrictJudge 01

3 Administration Branch-ll &
' Leave Sanctioning Authority, Admn. ll

Ms. Shefali Sharma,
ASJ~02 Z

Sh. Susrhilkumar,
if ASJ-04

4 Administration Branch-ltl Sh. Dhirendra Rana,
; _ _ _ Spl Judge (NDPS)

Sh. Viplav Dabass,
ASJlSpl. FTC

5 ‘ Leave Sanctioning Authority,
A Adrnn. Branch-ill

Sh. Ajay Singh Parihar,
ACJ-cum-CCJ-cum-ARC

Sh. Nitish Kumar Sharma.
JSCC-cum ASCJ-cum-Gdn.

Judge

>

l

6. Vigilance Branch Sh. Sushii Kumar,
ASJ-04

Ms. Shefali Sharma,
ASJ-02_ Z_

7. Litigation Branch Sh. ‘ifiplav Dabass,
ASJISpl.fI§_

Ms. Meenu Kaushik,
ASJ-05 (POCSO)

i

l 8. Protocol Branch Ms. Richa Manchanda, Sh. Amit Sahrawal,
ASJ;i_J1 (POCSO)

9. First Appellate Authority (RTI) S Sh Neera)Gaur, S 7
Judge Family Court

Ms. Shefaii Sharme.
ASJ-02

1°" inn Act). RTI eiancn

H V PO MACVT70?

Nodal Officer, OlCITransparency Officer Sh. Jagmohan Singh,
ASJ-03

Ms. Meenu Kaushik,
A_SJ;O5 (POCSO)

. j Bail Section._\ -1.
Sh. Wplav Dabass,

ASJISpI. FTC
Sh. Sushil Kumar,

ASJ-D4 0
12 1 Controlling Officer,

' ‘ ss.r“!.°E"_‘!F‘*s, fig _.
Sh. Amit Kumar,

District Judge (Comm. Court-01) \
Ms. Shivali Bansal,
District Judge-03l

13. Head of Office, Accounts Sh. Deepak Dabas,
District Judge-01

Sh. Kishor Kumar.
District Judge-04

Grievances Redressal Officer
(U/s 23 of the Right of Persons vntha #-

Administrative Civil Judge, JSCClASCJlGuardian Judge
(Grievance Redressal Officer)

l
Diszrbiiiiies Act, 2016)

1 Nodal Officer Ms. Meenu Kaushlk. Sh. Amit Sahrawat.
15 mcnitorme upciarion ofdaia qua Rape, ASJ-[)5 (P0030) ASJ-O1 (P0030)((0

POCSO Act eases and cases of designated
1. Courts o!North Dlsinct)

_. .6‘
.. ors)

Nodai Officerfunk Now omcefl Sh. Ajay Singh Parihar, Sh.Sal‘tl‘l8k Panwar.
(to facilitate medical assistance lo the Judicial ACJ-CUlTl-CCJ-Cum-ARC JMFC-05
Oflic

17. Purchase Cell The Chairperson,r . A Administrative Civil JudgeP hase Co [tee
18. Naza rat Branch

_ ,___._“ 5,, _"‘"' . _ ,,,,_,
Administrative Civil Judge JSCC/ASCJ/Guardian Judas

i

vi-_—

19 Accounts, Fine s ALIdilWa’i'idiWW’ sn. Bajinder Singh. AOI
' _ Cash Branch (North) Drawing & Disbursing Officer

Record Officerj 7 Ms. Sonu Chugh, WW7 7 (Ms. Meenu Kooher,
20 Branch-in-charge, Accounts Branch Branch-in-charge (Wgilance,

_ W 7 Litigation, RTI & Hindi Section
Public Information Ofiicer Sh. Bajinder7Singh,fl 7 *7 W

21. RTI Branch (to be nominated by Headquarters) Accounts Officer
(Link Public Information Ofiicer)

Note: 1. As and when any Officer In-charge happens to be on leave arnar avaiiabie for any reason, the Link Officer In-charge
si-iaii look afler ilio work of the concerned branch.

2. Any correspondence with the Hontiie High Court of Delhi and other Ld. Fhincipai District 8. Sessions Judgefs) shall be

X/<Kl\av-*»——§
(Vinay Kumar Khanna)

Principal District & Sessions Judge
North District, Rohini Courts, Delhi.

done by the undersigned.
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Judge (Comm Court-O2) District Judge (Comm. Court-D1) i
S S WJl;C|ICl3| Branch & Leave Sanctioning Sh. Umed Singh, i W fir Sh. AmTK ./ ‘iA . . .
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The Ld. Registrar General, Hon‘bie High Court oi Delhi, New Delhi.
The Ld. Principal District & Sessions Judge (HQs) ‘l‘is Hazari Courts Delhi
The Ld. Principal District & Sessions Judge (North.-West), Rohini Courts. Delhi.
All the Judicial Offioers posted In North District, Rohini Courts, Delhi.
The Secretary, DLSA (North). Rohini Courts. Delhi.
All the Branch ln-charges of North & North-West Districts, Rohini Courts, Delhi
The Record Ol'1'icer(RTl), North District, RohiniCoui1s, Delhi.
The Web-Site Committee (Engllshi'Hindi) 'i"is Hazarl Courts, Delhi.

9. The Web-Site Committee, Rohini Courts,‘ Delhi for uploading10. . . . . .The Dealing Assistant. Facilitation Centre, Rohini Courts, Delhi
1'1. The PRO/APRO, North 8t North-West Districts, Rohini Courts, Delhi.
12 'Officer I Ofiicial concemed.

_ No. lF2N(4)IAdmn.(Norlh)IRCI2024 Dated, Delhi the B >7/i 1/ .1-r 1 1
Copy forwarded for information and necessary action to :-1 .
2

14. The Branch In-charge, R & l Branch, Rohini Courts. Delhi for uploading in LAYERS.
15. Personal Office of the undersigned.

_J—-—-_

'\]&tAl»fl-L/fldl
Principal District & Sessions Judge.

North District : Rohini Courts : Delhi.
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